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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
(PRINCIPAL BENCH)

OA No 491 of 2024
IN THE MATTER OF:

“News item titled "Ganga water unsafe even for bathing says Bihar Government
report on river pollution" appearing in Hindustan Times dated 26.02.2024

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO 3, NATIONAL
MISSION FOR CLEAN GANGA (NMCG), DEPARTMENT OF WATER
RESOURCES, RIVER DEVELOMENT AND GANGA REJUVENATIN MINISTRY
OF JAL SHAKTI, NEW DELHI

Most Respectfully, I, Anup Kumar Srivastava, aged 57 years, working as Executive
Director (Technical) in the National Mission for Clean Ganga (NMCG), D/o WR,
RD & GR, Ministry of Jal Shakti do hereby solemnly affirm, and declare as under:

1. That |, the deponent is working as Executive Director (Technical) in the NMCG
and well conversant with the facts and circumstances of the present case on
the basis of the information derived from the official records, and competent to
submit this affidavit on behalf of the answering Respondent NMCG:

2. That the Hon’ble Tribunal has taken a suo-moto cognizance of the news item
wherein it was inter-alia stated that almost all major rivers passing through
Bihar are unsafe even for bath‘ing and that very less number of STPs were
constructed and operational and that river water quality in the State was either
meeting only bathing criteria in respect of some norms and was not even
meeting bathing criteria in reference to faecal coliform:

3. That this Hon'ble Tribunal, vide its order dated 25.11.2024, while considered
the submissions made by the NMCG has inter-alia further directed the
Executive Director, NMCG to file a fresh affidavit in terms of the order dated
12.08.2024. The Hon’ble NGT has also directed the Principal Secretary,
Department of Environment, State Government of Bihar is impleaded as
Respondent no 4'. That the present affidavit is in compliance of the
order/direction dated 25.11.2024, passed by this Hon’ble Tribunal and submit

--as.under:
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4.

2

In pursuance of the order dated 12.08.2024 and dated 25.11.2024, passed by
the Hon'ble NGT, the following steps/measures have been taken:

A. Issues involving measurement of Faecal Coliform
B. Monitoring/reviewing of pollution control measures in the State of Bihar
C. Direction under Section 5 of EPA, 1986

A. issues involving measurement of Faecal Coliform

(0

(In

CPCB’s Laboratory Audit Report of Bihar SPCB

To address the anomalies observed in faecal pollution measurements, CPCB
undertook an audit of Bihar SPCB laboratory during 25-27 November 2024..
Brief of CPCB’s findings is highlighted below:

CPCB follows the American Public Health Association (APHA, 24 Edn.) as a
standard method. As per the sampling methodology for microbiological
samples of wastewater it is recommended to add 0.1 ml of 10% Sodium
thiosulfate solution in sample. However, in Bihar State PCB, it was observed
that the practice of adding Sodium thiosulfate solution in the STP sample was
not followed, resulting in variation of the result.

For the river sample, the variation in result was observed based on the sample
collection site. The bacterial count was found to be around 100 times when
collected from the bank, as compared to the sample when collected from the
middle of the river;

c) The matter was considered in a meeting held at NMCG on 28.02.2025, wherein

State PCB was directed to ensure standard sampling procedures be adopted
so as to void variation in the monitoring results. Financial assistance, if any
from State Urban Development Department or from NMCG was also
suggested.

d) Further, CPCB was also asked to carry out Laboratory Audit of remaining four

Ganga main-stem States.

Study and mapping of Faecal Coliform by IlIT-BHU

NMCG vide letter dated 01.01.2025 entrusted the work / Letter of Award (LoA)
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months. Copy of letter issued to IIT-BHU is attached at Annexure-1. In this
regard, lIT-BHU has also submitted an inception report of this study.

B. Monitoring/reviewing pollution control measures in the State of Bihar

Response of the State of Bihar in respect of the decisions taken in the
meeting dated 11.09.2024

A consultation meeting was held with State of Bihar and CPCB to assess the
further progress of work on 11.09.2024 at NMCG under the Chairmanship of
DG, NMCG. [Copy of Record of Discussion (RoD) is attached (Annexure-2)]

In the consultative meeting, State Government of Bihar was sensitized on the
gravity of the issue with regard to the deterioration of the water quality in river
and had been impressed upon to initiate and take certain further steps on a
set of issues raised therein. The issues discussed and the reply received from
the State of Bihar are tabulated below (Copy of the response received from the
State is attached at Annexure-3).

No. | Issues raised on the points as per | Measures taken as per State’s
RoD of the meeting held on response/submission in February,
11.09.2024 2025

The State Government of Bihar was
impressed upon to (a) speed up
completion of ongoing STP projects,
and ( b) new projects of 1&D with STP
projects on priority to prevent the
untreated discharge to join the rivers.
Parallel, the State Government was
directed to continue sewer networks
laying projects, as per the already
planning of the State Government and
funds along with ensuring time-bound
implementation of NMCG funded
projects.

The State Government of Bihar is
attempting and gearing up the pace of
work to complete ongoing STP Projects
and new projects of I1&D with STP at the
earliest on the priority basis.

Parallely, it is observed that the
construction of sewer network is also in
progress.

Details attached at Annexure-2 of the
Report submitted by the State.

Naughachia STP outfall issue to be
resolved at the earliest;

Outfall length finalized as 2.6 KMs,
accordingly final variation is being
prepared and will be sent within 10 days.
Qutfall is a part of variation. Compliance
report of observation on variation from
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NMCG is sent to NMCG vide BGCMS
Letter No. 409 dated 31.12.2024.

The State Government of Bihar to
ensure removal of bottlenecks in
respect of non-compliant STPs and
take appropriate actions to ensure
their performance as per design
criteria. Bihar is also to submit its
response concerning the directions/
letters being issued by CPCB/ NMCG
regarding non-compliances
observations in STPs.

For non-compliant 8 STPs (Beur,
Karmalichak, Pahari 60MLD, Saidpur
60MLD, Sonepur 3.5MLD, Barh &
Sultanganj) as per Standard norms of
Hon’ble NGT & MoEF&CC and non-
operational STP (Naugachhiya 9 MLD) in
reference to the quarterly monitoring
reports sent by CPCB (Dec.’2023-
March’2024 & Apr.’2024-July’2024),
BUIDCo was requested to take legal
action against the concerned work
agencies and to conduct the work as per
the prescribed criteria for proper
functioning of STPs. BUIDCo was also
requested to provide the action taken
report within ten days along with updated
compliance.

Chlorine usage audit of the STPs
needs to be done by the State
Governments

The records of chlorine consumption are
being kept at all STPs sites. PD and DPD
of concerned STP's monitor chlorine
usage regularly. Details of chlorine used
for last three months by the different
STPs have been summarized as under:

Name of | October | September
STP 2024 2024
Karmalichak | 4122 kg 3953 kg
Beur 2357 kg 2439 kg
Pahari 986 kg 1172 kg
Saidpur 2813 kg 1953 kg
Sultangan] Non-operational
Barh 220 kg 166 kg

Details of environmental
compensation imposed and collected
from the non-complying units

. A (STPs/CETPs/Industries/State

Bihar State Pollution Control Board is
monitoring the quality of treated effluent
of all the operational STPs of the State.

Bihar State Pollution Control Board is
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Departments) may be indicated in the
Monthly Progress Report being
submitted by the States in the NGT
Matter OA No 673 of 2018;

also taking action on non-complying
STPs. An Environmental Compensation
(EC) of Rs. 1,09,60,000/- (Rs. One Crore
Nine Lakhs Sixty thousand) only has
been imposed on STPs on the basis of
NMCG letter no- F.No. T-13/2013-
14/283/Saidpur Network, dated
29.01.2025. The Bihar State Pollution
Control Board has imposed and collected
Environmental Compensation from the
non-complying Industries as well.

(I

Meetings held with the State of Bihar

A follow-up meeting on the decisions taken in the meeting held on
11.09.2024 was held with the officials of State of Bihar on 28.02.2025 and
further a progress review meeting on ongoing projects in Bihar was also held
on 13.3.25. In these meeting, the following directions were given to Bihar

The State Government was directed to ensure and take up STP proposals
in the Ganga Main stem Districts having gap in sewage treatment on priority
basis.

State was further directed to expedite all pending permissions with
NHAI/Railways/Forest and ensure smooth construction of 10 ongoing STPs
and associated infrastructure.

Further state was directed to quickly initiate the work on ground for six
recently awarded STPs.

Further, State was directed to ensure that the existing STPs are being
properly maintained and operated and corrective measures are taken for

resolving the issue of non-compliance of the STPs.

C. Direction under Section 5 of EPA, 1986

)

Direction issued to non-complying Saidpur STP under Section 5 of EPA,

1986

During an inspection carried out by NMCG on 28th December 2024, the 60
MLD STP at Saidpur, Patna was found to be non-compliant with respect to the
stipulated discharge norms including non-operational chlorination system.

Accordingly, the NMCG vide letter dated 29th January 2025 issued directions,
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compliance of the stipulated norms. Copy of NMCG’s communication is
attached at Annexure-3.

(I)  Action taken by State against the defaulting Saidpur STP

a) As per the data furnished by the State Government, an Environmental
Compensation (EC) of Rs. 1,09,60,000/- (Rs. One Crore Nine Lakhs Sixty
thousand) only has been imposed by the Bihar SPCB on the Saidpur STP,
consequent to the directions issued by NMCG vide letter no- F.No. T-
13/2013-14/283/Saidpur Network, dated 29.01.2025.

b) Further, following measures were taken by BUIDCO:

i. Managing Director, BUIDCo sought further details /clarification from
Project Director (Saidpur), BUIDCo in respect of the non-compliance of
the STP.

ii. BUIDCo vide letter dated 28.02.2025, issued show cause notice, for
negligence in the operation and maintenance of Saidpur STP, to the
Contractor M/s Toshiba Water Solution Pvt Ltd

iii. BUIDCo vide letter dated 06.03.2025 directed District Magistrate, Patna
to register Police compliant against the Contractor & the Technical
service provider for negligence in the operation and maintenance of
Saidpur STP and discharging untreated sewage into River Ganga.

iv. A Three-Member Committee comprising of officials of BUIDCO and
Bihar-SMCG has been constituted for carrying out surprise inspections
of the STPs, once every month for ensuring efficacy of the STP.

Copies of letter received from BUIDCo is attached at Annexure-4.

5. That in view of the foregoing submission, it is humbly submitted that with NMCG's
interventions, the situation in respect of water quality in river stretches in the state of
Bihar will show further improvement. The answering respondent is periodically
having meetings with the State Govts including the State of Bihar, and outcome
thereof will be apprised to the Hon’ble Tribunal accordingly.
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VERIFICATION: @] / ;1.

Verified at New Delhi on --- March, 2025 that the contents of the above affidavit
are true and correct to my knowledge based on official record and no part of it is
false and nothing material has been concealed therein. é_‘ (
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No.: P¢c-11012/1/2021-NMCG
National Mission for Clean Ganga
Department of Water Resources, River Development & Ganga Rejuvenation
Ministry of Jal Shakti
Government of India

15t Floor, Major Dhyan Chand
National Stadium New Delhi — 110002
Dated: 01! January 2025

To,

Dr Shreyans Kumar Jain,

Associate Professor,

Department of Pharmaceutical Engmeermg & Technology
IIT BHU, Varanasi -221005, UP

Email : sjain_phe@iitbhu.ac.in

Sub: Letter of Award for the “Monitoring Study and mapping Fecal Coliform in River Ganga
Water in downstream of Ghazipur (Uttar Pradesh) to Bhagalpur (Bihar) for Six months”

Ref: 1. NMCG letter dated 13.11.2024
2. IT BHU proposal dated 13.12.2024

Sir,

Reference to your proposal cited above, | am directed to convey the approval of the Competent
Authority, NMCG for the award of subject “Monitoring Study and mapping Fecal Coliform in River
Ganga Water in downstream of Ghazipur (Uttar Pradesh) to Bhagalpur (Bihar)” at the total cost of
INR 32,33,200/- (Rupees Thirty Two Lakh Thirty Three Thousand Two Hundred Only ) including
taxes as per details below and this expenditure shall be booked under NGP, Non-EAP (Creation of

Capital Assets) component :

3'0_ Description of Services Quantity Estimated amount (in Rs.)
1 aﬁﬂg?é}?ggﬁgfﬁf; aecal 11200 Samples 20,40,000/-
2. Travel As per Actual 3,00,000/-
Monthly progress Report,
3. Result interpretation, Data -- 4,00,000/-
Analysis
Total 27,40,000/-
GST at @ 18 per cent 4,93,200/-
LTotal amount sanctioned 32,33,200/-

2. The main objective of the Monitoring, mapping and analysis Study is to determine the Fecal

Coliform and its mapping in River Ganga Water in the Stretch of Ghazipur (UP) till Bhagalpur
(Bihar).
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g

3. You are requested to refer the detailed Terms of Reference (TOR) annexed herewith and

commence the work with immediate effect. Duration of the assignment is Six (6) months.

be returned to this office within three (3) days.

Copy:-

1)
2)
3)
4)
5)
6)

Program Director, SMCG Uttar Pradesh
Program Director, SMCG-Bihar

MD, Uttar Pradesh Jal Nigam

MD, BUIDCO

Member Secretary, UPPCB

Member Secretary, BSPCB

The duplicate copy of this award letter duly signed and stamped as a token of your acceptance to

Yo faithfully,
@A/'vt "”j
(Binod Kumar)

Director-Projects, NMCG

Internal Distribution: PS to DG, PS to ED (Projects), PS to ED (Finance), PS to ED (Technical)
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Annexure

Monitoring Study and mapping Fecal Coliform in River Ganga Water in downstream of
Ghazipur (Uttar Pradesh) to Bhagalpur (Bihar)

Terms of Reference (TOR)

1.0 Project Background:

To evaluate and facilitate abatement of pollution and conservation of the river Ganga
by adopting a continuous manual river water quality (Faecal Coliform) monitoring
mechanism in River Ganga for comprehensive planning, management and decision
making on further imminent controls on Faecal Contamination in River Ganga and the
treatment efficiency of Sewage treatment plants. Competent Authority, National
Mission for Clean Ganga (NMCG) under the Ministry of Jal Shakti, Department of
Water Resources, River Development & Ganga Rejuvenation, approves the proposal
submitted by IIT BHU (IITBHU), Department of Pharmaceuticals Engineering and

Technology, Varanasi.

IIT BHU has proposed to undertake a fortnightly "Monitoring Study and mapping of
Fecal Coliform in River Ganga Water in downstream of Ghazipur (Uttar Pradesh)

to Bhagalpur (Bihar)” for Six months.

2.0 Existing Manual Water Quality Monitoring (MWQM) Stations in the area of
Study :

1. Under the Namami Gange Programme, Central Pollution Control Board (CPCB) in
collaboration with respective State Pollution Control Boards is conducting the manual
water quality monitoring of River Ganga at 112 locations in five main stem Ganga
States e.g., Uttarakhand (19 locations), Uttar Pradesh (41 locations), Bihar (33
locations), Jharkhand (4 locations) and West Bengal (15 locations). Main objective of
Manual Water Quality monitoring is to assess the fitness of water in accordance
with ‘Outdoor bathing-Organised’ and notified primary water quality criteria for
this Class B water quality is: pH (6.5-8.5), Dissolved Oxygen (DO) (25mg/L), Bio-
chemical Oxygen Demand (BOD) (s3mg/L), Faecal Coliform (FC) (<2500 MPN/100ml)
and Faecal Streptococci (FS) (s500 MPN/100ml).

This study is in line with the NMCG impression on the Faecal coliform data received in
Manual WQ Monitoring and to have an independent review of the Faecal Coliform
status in river Ganga in the above stated stretch. The details of Manual Water Quality
Monitoring Stations for the present study are presented in the table below:

Table : 1 Manual Water Quality Monitoring Stations for Study of Faecal Coliform
downstream of Ghazipur (UP) to Bhagalpur (Bihar)

S;i:g District Name Station name GPS Coordinates
up GHAZIPUR A/C GOMTI RIVER (BHUSAULA) 25.534276, 83.21564
P GHAZIPUR | RIVER GANGA ZAMANIA GANGA BRIDGE, 25.41063, 83.55192

ZAMANIA UP
Up GHAZIPUR TARIGHAT (GHAZIPUR) 25.587568, 63.60356
RIVER GANGA BALLIA D/S AT BEYAS] 25.717981, 84.2053
up BALLIA BALLIA BRIDGE
Bihar BUXAR BUXAR, CHAUSA KARNINASA 25573508, 83.066660

Qe
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GPS Coordinates

SHALE 1R District Name Station name
name
6. Bihar BUXAR U/S JAIL GHAT, BUXAR (A/C THORA RIVER) 25.561456, 83.949661
7. Bihar BUXAR BUXAR, RAMREKHAGHAT 25.576142, 83.970428
8. Bihar BUXAR BUXAR D/S, NEAR GANGA BRIDGE 25.588972, 83.985861
9. Bihar BHOJPUR / ARRAHCHAPRA ROAD BRIDGE, U/S 25.721891, 84.81188
SARAN DORIGANJ
10. Bihar SARAN RIVER GANGA AT BALUGHAT, DORIGANJ 25.728923, 84.831863
11. Bihar SARAN MAA AMBIKA ASTHAN, DORIGANJ D/S 25.740235, 84.963161
(SARAN)
12. Bihar PATNA DANAPUR, NEAR PIPAPUL 25.657157, 85.049409
13. Bihar PATNA KURJI AT DIGHA GHAT, U/S PATNA 25.65334, 85.094792
14. Bihar PATNA NIT GHANDH! GHAT (PATNA) 25.622179, 85.172816
15. Bihar PATNA GULB!I GHAT (PATNA) 25.620356, 85.179995
16. Bihar PATNA PATNA D/S (GANGA BRIDGE) 25.613753, 85.204131
17. Bihar PATNA MALSALAMI (PATNA) 25.557806, 85.275648
18. Bihar PATNA GANGA AT KACHCHIDARGAHBIDUPUR 25.548238, 85.279377
ROAD BRIDGE, PAT
19. Bihar PATNA TRIVEN! GHAT, B/c OF RIVER PUNPUN 25.515132, 85.301372
20. Bihar PATNA FATUHA, A/c OF RIVER PUNPUN 25.511611, 85.307417
21. Bihar PATNA BAKHYIYARPURTAJPUR BRIDGE ON 25.482778, 85.627962
GANGA, ATHMAGOLA, PAT
22. Bihar PATNA BARH, NEAR UMATH TEMPLE 25.487275, 85.705236
23. Bihar PATNA NAWADAGHAT D/S (WATER INTAKE OF 25.49475, 85.714068
NTPC) BARH
24. Bihar PATNA U/S BARAHPUR BINDTOLI 25.487987, 85.821429
28, Bihar PATNA U/S MOKAMA 25.401104, 85.923198
26. Bihar PATNA MOKAMA D/S (D/S RAJENDRA BRIDGE) 25.381441, 85.987169
27. Bihar MUZAFFAR BARAHIA 25.315313, 86.029821
PUR
28. Bihar MUNGER U/S MUNGER 25.382387, 86.459558
29. Bihar MUNGER MUNGER 25.3878, 86.459352
30. Bihar BHAGALPUR U/S SULTANGANJ 25.252575, 86.725558
31. Bihar BHAGALPUR SULTANGANJ (BHAGALPUR) 25.257511, 86.747053
32. Bihar BHAGALPUR WATER INTAKE POINT, BHAGALPUR 25.2696622, 87.0152573
33. Bihar BHAGALPUR CHAMPANAGAR 25.268261, 86.940085
34. Bihar BHAGALPUR BHAGALPUR 25.321869, 86.999389
35. Bihar BHAGALPUR D/S BHAGALPUR 25.271603, 87.025665
36. Bihar BHAGALPUR KAHALGAON 25.267334, 87.227318

o




S.No.

} A

District Name Station name GPS Coordinates
name

37.

Bihar BHAGALPUR | KAHALGAON D/S, NEAR CREMATION GHAT 25.273273, 87.235165

3.0

4.0

5.0

Objective and Scope of the Monitoring Study:

The objective of the Monitoring Study and mapping Fecal Coliform in River Ganga
Water in downstream of Ghazipur (Uttar Pradesh) to Bhagalpur (Bihar) is to
determine the Faecal Coliform status in River Ganga by an Independent third party
institute (TPI) to evaluate the efforts made, to control the Sewage pollution in River
Ganga, by NMCG, and their impact on the River water Quality especially in terms of
Faecal Coliform status in downstream of Ghazipur (Uttar Pradesh) to Bhagalpur
(Bihar). This monitoring study will indirectly evaluate the treatment efficacy of existing
operational Sewage treatment systems in the area, under study.

As part of this monitoring and mapping, the TPI (ITBHU) will be expected to follow the
Procedure (Section 2) and description of Services (Pt 1-3 of the Proforma invoice) as
submitted by IIT BHU in its Proposal to NMCG along with the following:

(i) To collect samples fortnightly for six months and assess the flow of river Ganga

at each of the monitoring station;

(ii) To analyze the Faecal Coliform in the samples through MPN method:

(iii) TPl will record the existing human population, industrial area (to evaluate
domestic and industrial wastewater flow) in the catchment of sampling location
to evaluate how these factors can contribute on the biological (Faecal coliform)
contamination in River Ganga;

(iv) To calculate the Faecal coliform count including physical parameters of water
samples, and to evaluate contamination and treatment efficiency;

(v) To interpret findings from fortnightly faecal coliform monitoring and prepare
comprehensive monthly progress reports for submission to NMCG on monthly
basis till six months;

(vi) If situation demands for better Faecal coliform monitoring, deviation from the
above mentioned locations (table 1) may be decided by IIT BHU and a
communication informing the same may be shared with NMCG.

Available Data/ Support
The following data is available with NMCG and is shared with the IIT BHU

(i). Monitoring Locations Downstream Ghazipur (UP) to Bhagalpur (Bihar)
Table 1.

Timeline and deliverables for Study- 6 months with fortnightly monitoring

(Faecal Coliform)

Deliverables and timeline of submission (from the date of acceptance of award)

e Mobilisation period - 7 days from the date of acceptance of award

e Inception Report and Schedule of Activities - 10 days from the date of acceptance
of award

e Draft Faecal Coliform Monitoring Monthly Report to NMCG - within 7 days of the
field visit completion and analysis of the previous round of Monitoring analysis
completion.

e Draft Final Faecal Coliform Monitoring Report to NMCG - 15 days after completion
of final round of monitoring. (A compilation of previous 06 Reports along with a

Qe
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6.0

1%

conclusive interpretation and comprehensive Trend analysis with Graphical
representation of data using statistical tools).

* Presentation on Draft Project Assessment Report — within 7 days after submission
of Draft Faecal Coliform Monitoring Report, and a user friendly ‘Statistical Tool’
developed for regular data interpretation by NMCG / Prayag team that is able to
present a Water quality report along with graphical representations of the data

analyzed.

e Final Report— 15 days from the date of presentation. All reports shall be well written
in English and submitted in Hard (5 copies) and soft copy (PDF) as per schedule.

The Report should be presented with detailed information on:

1. The expected deliverables: A report, conclusive interpretation and comprehensive
Trend analysis with Graphical representation of data using statistical tools,
quantification analysis and calculation files, and a user friendly statistical tool for
handy data interpretation that is able to present the graphical interface.

2. Presentations of interim results which would need to be made to NMCG, when
results are in, and the way they will be reported on in the deliverables, for discussion

and agreement.

Payment Schedule

- 15% on approval of Inception Report

- 10% on submission and acceptance of monthly draft Monitoring, interpretation and
analysis Report for every month (Total duration 6 months) (A total of 60% payment)

- 10% on Presentation and approval of Final draft Monitoring, interpretation and
analysis Report.
- 15% on Approval of Final Monitoring, interpretation and analysis Report

All payments shall be released on achievement of the above milestones in timeline
mentioned in clause 6.0.

Aot ~
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L-25012(11)/19/2024-LME/NMCG
Ministry of Jal Shakti
Department of Water Resources, RD&GR
National Mission for Clean Ganga
1* Floor,

Major Dhyan Chand National Stadium,
India Gate, New Delhi — 110002
Dated: 9" October, 2024

Subject: Record of Discussion held in the meeting on 11.09.2024 with regard to NGT Matter OA
No 491/2024 and Hon’ble SC judgement dated 22.02.2017

A copy of Record of Discussion held in the meeting on 11" September, 2024 at 11.00 AM under
the Chairmanship of Director General, NMCG in the Conference Room, NMCG is forwarded

herewith for information and necessary action.

\ PR A\
D\Q/&\L"/c A )irc' , };A/
“(Dr. Pravin Kumar)

Director — Technical, NMCG
To,

1. Project Director, State Mission for Clean Ganga-UP (SPMG-UP), Plot No-18, Sector-7, Gomti
Nagar Extension, Lucknow, - 226010

2. Project Director, SPMG Group (Secretary Urban Development), Government of Bihar, Vikash
Bhawan, Bailey Road, Patna, Bihar — 800001

3. Managing Director, BUIDCo, Rajapur Pul, West Boring, Canal Road, Patna, Bihar - 800001

4. Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi-
110032

5. Member Secretary, Bihar State Pollution Control Board, Parivesh Bhawan, Plot No. NS-B/2
Paliputra Industrial Area, Patliputra, Patna (Bihar) - 800 010

6. Member Secretary, Uttar Pradesh Pollution Control Board, Building.No. TC-12V, Vibhuti
Khand, Gomti Nagar, Lucknow-226 010

Copy for kind information:

PS to DG, NMCG

PS to ED (Projects), NMCG
PS to ED (Technical), NMCG
Concerned NMCG officials
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Record of Discussion of the Meeting held on 11.09.2024 at 11.00 AM under the

Chairmanship of DG, NMCG

A meeting was held with the officials of Bihar and Uttar Pradesh on 11.09.2024 at
11.00 AM in Conference Room, NMCG under the Chairmanship of Director General,
NMCG in presence of CPCB officials. The list of participants is at Annexure-/.

Points emerged in the meeting are as follows:

1.

NMCG/concerned States/CPCB will deliberate and freeze the list of Ganga towns
along with sewage generation town-wise etc. The list of Ganga towns so finalized
will help all concerned agencies finalize pollution mitigating measure and take

informed policy decisions using same source of data.
[Action: NMCG/CPCB/ SMCG, UP/SPMG, Bihar]

. Details of STPs in Ganga towns along with their status under three categories-

completed, under construction, and at tendering stage are to be put up on the
NMCG website. Similar details of STPs for non-Ganga towns may also be shown

separately;
[Action: NMCG/SPMG]

. Town-wise gap in sewage treatment be worked out and sewerage works be taken

up on priority towns, i.e., Ganga main stem and PRS-I & Il for tributaries/ Non

Ganga Towns).
[Action: NMCG/ Slates]

BIHAR

4.

Bihar is to speed up completion of ongoing STP projects, and new projects of |&D
with STP projects on priority to arrest untreated discharge in rivers. Parallely,
State Government may continue sewer networks laying projects as per their
planning and funds along with ensuring time-bound implementation of NMCG

funded projects.
[Action: SPMG, Bihar]

. Naughachia STP outfall issue to be resolved at the earliest;

[Action: NMCG, SPMG Bihar and BUIDCo]

. Bihar is to look into non-compliant STPs and take appropriate actions to ensure

their performance as per design criteria. Bihar is also to submit its response
concerning the directions/ letters being issued by CPCB/ NMCG regarding non-

compliances observed in STPs.
[Action: Bihar]

Chlorine usage audit of the STPs needs to be done by the State Governments.
[Action: SPMG, Bihar]

Page1of4



16

8. Details of environmental compensation imposed and collected from the non-
complying units (STPs/CETPs/Industries/State Departments) may be indicated in
the Monthly Progress Report being submitted by the States in the NGT Matter OA
No 673 of 2018;

[Action: concerned agencies of the State]

9. Both CPCB and SPCBs are to discuss and find out ways to avoid differing results
with wide margins in their monitoring reports. If felt necessary, monitoring
protocols may be suitably modified;

[Action: CPCB/ BiharSPCBs]

10. With regard to the issues of FC in river quality in Bihar, it was directed that water
quality monitoring especially with regard to FC may be taken by NMCG
downstream of Ghazipur at a pilot scale for a limited duration in order to analyse
the trends.

[Action: NMCG]

UTTAR PRADESH

11.The stretch of Ganga river from Kannauj to Kanpur is in PRS V, and thus
appropriate actions in this stretch of Kannauj to Kanpur need to be prioritized for
pollution abatement. State may focus on the discharges brought to river Ganga

through small drains and tributaries in this stretch, particularly Kannuaj area:;
[Action: UP]

12. Both CPCB and SPCBs are to discuss and find out ways to avoid differing results
with wide margins in their monitoring reports. If felt necessary, monitoring

protocols may be suitably modified;
[Action: CPCB/ UPSPCBs]

13.Chlorine usage audit of the STPs needs to be done by the State Governments.
[Action: SMCG, UP]

14. Details of environmental compensation imposed and collected from the non-
complying units (STPs/CETPs/Industries/State Departments) may be indicated in
the Monthly Progress Report being submitted by the States in the NGT Matter
OA No 673 of 2018;

[Action: concerned agencies of the State]

CPCB
15.(a) The previous PRS report was brought out by CPCB in 2022. Latest PRS report

is now due.

Page 2 of 4
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(b) CPCB is to present STP and river water quality monitoring data in the form of
trends as well to capture their long-term performance and variation over the
period, say for a year;

[Action: CPCBJ]

16. NMCG/CPCB to discuss with the 5 Ganga States and compile the data with
regard to sewage generation in Ganga towns using common factors (Population

size wrt certain year, quantity of water consumption, etc).
[Action: NMCG/CPCB]

The meeting ended with vote of thanks to the Chair.

ek ek Kok okok ok
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Annexure-|
List of participants:

Shri Rajeev Kumar Mital, Director General, NMCG - /n Chair
Shri Brijendra Swaroop, Executive Director (Projects), NMCG
Shri. Anup Kumar Srivastava Executive Director (Technical), NMCG
Dr. Pravin Kumar, Director Technical, NMCG

Shri Arun Kumar, APD, UP-SMCG

Additional Secretary, Bihar-SPMG

Shri A K Vidyarathi, Scientist-F, CPCB

Shri Vishal Gandhi, Scientist-E, CPCB

9. Shri Utsav Sharma, RO (Ghaziabad), UPPCB

10. Shri Rajat Gupta, Senior Solid Waste Management Specialist, NMCG
11.Shri A K Gupta, TA, UP-SMCG

12.Shri. Mithilesh Kumar Mishra, UP-SMCG

13.Shri Ramawatar Sah, Team Leader, Bihar-SPMG

14.Dr Naveen Kumar, Scientist, Bihar State PCB

15.Shri Md. Raiyan Haider, PD BUIDCO, Bihar

16. Shri Amit Kumar Singh, DPO, BUIDCO, Bihar

17.Shri Satyabrat, Senior Environmental Engineer, Bihar-SPMG
18. Shri Rajeeb Kumar Dev, DPO, BUIDCO, Bihar

19.Dr Shiv Pratap Raghuvanshi, Scientist-D, NMCG

20.Dr. Hema Patel, Project Officer (Technical), NMCG

21.Dr Firoz Ahmad, RA-IIl, CPCB

22.Dr Prabhat Ranjan, Scientist-B, CPCB

23.Mrs. Ruby Raiju, Senior Project Engineer, NMCG

GONO O WLODN =
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F No. T-13/2013-14/283/Saidpur Network Dated: 29th Jan 2025
To,

1. The Principal Secretary,
Urban and Housing Department,
Government of Bihar,

Patna

2. The Managing Director,
Bihar Urban Infrastructure Development Corporation (BUIDCo),
Patna, Bihar

3. The Member Secretary,
Bihar Pollution Control Board, Patna, Bihar

WHEREAS National Mission for cleaning Ganga (NMCG) has been constituted as an
authority vide Government of India Notification number S.0. 3187 (E) dated 7th October,
2016 under the provisions of Environmental (Protection) Act, 1986 to exercise powers
and discharge functions conferred under the said notification for abatement of pollution

and rejuvenation, protection and management of the River Ganga and its tributaries; and

WHEREAS, Para 39 of the notification provides function of the NMCG and amongst
others, Clause (c) of the said para provides that NMCG shell identify or cause to be
identified the specific threats to the river Ganga and its tributaries in areas abutting River
Ganga and its tributaries, including the remedial actions to be taken for rejuvenation and

protection of River Ganga and its tributaries; and

WHEREAS, Para 41 (2) and (3) Of the Notification empowers NMCG 2. Direct any person,
authority, board or corporation to take such measures which may be necessary for
prevention, control and abatement of pollution, rejuvenation, protection and

management of River Ganga and its tributaries and.

WHEREAS, amongst others, under section 17 of the Water (Prevention and Control of
Pollution) Act 1974, one of the functions of the State Pollution Control Board (SPCBs) and

AL, (S wifda ¥, e e, a9 fera st o wve Qe ang o)
YW dd, AR U g AvFd wfeuw, e ve, 98 fRwel—110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand Nationa! Stadium, India Gate, New Delhi-110002
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Pollution control committee (PCCs), constituted under the water (prevention and control
of pollution) Act, 1974 is to plan a comprehensive program for prevention, control and
abatement of pollution of water bodies in the state and to secure the execution thereof;

and

WHEREAS, Honourable NGT in the matter of O.A no 1069/2018 - Nitin Shankar
Deshpande Vs Union of India & Ors, dated 30.04.2019 has directed the discharge norms
to be followed for Sewage Treatment Plants. Honourable NGT is seized of the issues
related to the pollution control caused into the river Ganga due to non-functional, non-
compliant STPs in the catchment of River Ganga and has given clear directions to the
state of Bihar to take appropriate actions against the erring officers and remedial action
for preventing untreated sewage being discharged directly into river Ganga, in violation

of the mandate of the law.

WHEREAS, during a surprise inspection on 28th December 2024 of STP of 60 MLD
capacity at Saidpur, Patna, for the performance evaluation and monitoring in respect
of notified discharge standard, the STP was found to be non-compliant to
stipulated discharge standard and key technology equipment like Decanters of
SBR tanks were found out of order, the decanters were seen tied with chain,
the chlorination system was non-operational, resulting non-compliance of the
Plant. The sludge dewatering machine was also found non-operational since the

beginning, resulting in no sludge has been withdrawn since the beginning.

WHEREAS, it has been noted that, the private STP operator has been wilfully violating
the environmental laws by discharging untreated / partially treated sewage into the river

Ganga due to damaged and defective technology equipment.

AND NOW, THEREFORE, in view of the above and in exercise of power conferred to
NMCG under the notification, following directions under Section 5 of the Environmental

(Protection) Act, 1986 are issued for compliance.:-

A. Take effective and immediate Penal deterrent action under law, against the
Owner/Private STP Operator/Occupier/Technology Provider of default STP
and erring officials/Department, institution including assigning of liability to
prevent such default in future;

Page 2 of 3
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State government of Bihar shall direct the district administration of Patna to
register Police complaint against erring Contractor and Technology provider
under section 277, 290, 425, 426 and 511 of the I.P.C. (relevant sections of
B.N.S.) for polluting the river Ganga by discharging untreated sewage into it;
A complaint must also be registered against the Owner/Operator/Occupier of
defaulter STP by Bihar Pollution Control Board under the relevant provisions
of Water (Prevention and Control of Pollution) Act, 1974, apart from levying
and recovery of environmental compensation;

State government of Bihar shall ensure strict vigilance and performance of the

STPs by conducting surprise inspections through team of enforcement agencies -

and monitoring of efficacy and efficiency of all STPs through regular water
quality assessments;

It is therefore, directed that appropriate action must be taken against the
defaulting STPs and an action taken Report must be submitted to NMCG within

two weeks from the date of receipt of the aforesaid directions.

b~

(Rajeey KU{nar Mital)
Director General, NMCG

Copy to:

1.

PPS to the Secretary, Department of Water Resources, River development and
Ganga rejuvenation, Ministry of JAL Shakti, Shram Shakti Bhawan.

The Chairman, Central Pollution Control Board, Parivesh Bhawan, New Delhi
The Executive Director (Projects/Finance/Technical) National Mission for Clean

Ganga.

Page 30f 3
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Bihar Urban Infrastructure Development Corporatign Ltd.
{#  ovt. of Bihar Undertaking)
RajaPurPul West Boring Canal Road, Patna- 800 001

Contact : +0612- 2558412 . ‘n”
Email - mdbuidco@gmail.com, Website : http://buidco.in Baildisg Becrer
CIN - U45200BR20095GC014600 1509001:2CC 0120
qSITeh— | i - femep-Q é/cf& 229
Jar &,
] E; EI I,
sorr ey va 3marm fersyror
ferare, uesr |

Rroe:  srenfd oY asigofa Reanfeaa dgge STP & dwmerer 3 NMCG @& &=
a1 Ot org gl B A H BrRard wva B Haw 71|

ger:  NMCG w1 usies-F No. T-13/2023-14-283/saidpur Network fReries-
29.01.2025
HETR/L,

Iudaa uifores Rwas wa & wegem 2 5 NMCG d& gror Jeye
vHAG. @1 Reres-28.12.2024 @ 3Masw ferdteror fpam oram ami Rrdteyor
we 3 srae PRl urht orft oft| unifdtes uw grr ddfta ddew/gaetfireTs
R FRare or feder R st R A gsar grr ReefaifEa e
fpar o= B

1.l FAAgss A TUBIOT DI HATIT @I 918 B U BIEEIOT st

HRarg Bt o1 E B (Annexure-l)

2. gHTE  ORAISTe  getrerdl F  WWEI@OT Ut wed gu  fasref
wRars @t o W &1 (Annexure-ll)

3. @It ¥agws uz Police Complain @eer 2g Rrenfaresd, wesnt A aregRre
feperr arem 1 (Annexure-Ill)

4. STPs & waq feowrelt 2g ves et Te=ft &&1 @1 orea par orm

21 (Annexure-IV)
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I v Ty
i i fi{; Bilar Urban Infrastructure Development Corporation Lid.
| i PN g (A Govt gs‘mzm Uridentaking)
i .#M;g Rajal’ur Pul, West Boring Canal Road. Patna-800 001
| oo Co Contact: %36!2 2558412, E- mail ~ mdbuideow gmail.com. Website -hitp://buidco.in
| Huitding Betier Tomoran | 7N 1145200BR2009SCGO14600
e »

€2 /’ 4 - 7
e g - 532045 - A N
a§E,

W"T W QQ.‘QR, HodoWo
gasr Aeyrs |

T Irofa FAR 9,
aRATG e,

‘@*?g? THodoTle TRUTHAT,
g1, el |

fava — 60 MLD ¥R ReRwr gied @ie (STP), YeAT & @@ &4 § NMCG Ud T qaigroer
Fraaer 98 @ Rur—fcy &1 aque 78 53 o & 999 § | |

O =—1. NMCG &1 93h—T-13/2013-14/283/<aidpur Networ, f&-T1eh—29 01.2025

2. BGCMS @71 GHid—276, [GATH—16.08 2024 Ud UHTH—43, [16—31.01.2025
BT,

Sy fRvge gl o3 @ day 3 s @ 5 i @ am e, 98 Reeh & g
Uttt T & ARgH | wqfad fEar 7ar @ S fRAie—28.12.2024 @1 60 MLD HeqR Ravw diea
e (STP), JSHT & Y@-@ME $TA A<Ad AYSH ERT FRIY Ol I8 B & Jedib &g SABR
Feerd 19 MEoa (G@-al), NMCG RT §gad e fhar wran) [Reor & wa A e ae
wTar At - | :

" The STP was found to be non-compliant to stipulated discharge standard
and key technology equipment like Decanters of SBR tanks were found out of
order, the decanters were seen tied with chain, the chlorination system was non-
operational, resulting non-compliance of the Plant. The sludge dewatering
machine was also found non-operational since the beginning, resulting in no sludge
has been withdrawn since the beginning."

aE B HE AR WHodlollo B O&M @R & Hafags Jraifa Iuamia ‘zf?‘c‘m &1 Discharge
Standard & 3HU T8l 8, Frad ?raqv WO@Q@G Z1’T Treated Effluent &1 AUGUS] & HY i
T B miRe e @ ugfe om Tm o ad 4 oyt fear a@wﬂwwéﬁ%@%ﬁg\
TH@odloWlo & FelE GR UK a“jujﬁ“ Hrast a’ﬁ araTaiiee Jfeiom fewig (Bop) | &\ gl
1€ | Rrae day ¥ pERYE 9% 999 g9 e 7T U M W waeyg Sae Fe e wan
MRS XTI ) 8 ovgE B s | 6 & Reaisd s d Nmce T ven gatarer e are
7?W—%ﬁm&r@mﬁmémfimﬁﬁ@aqﬁwﬂ%ﬁwgs@wzﬁ
w1d N wraE T8 A 7 8, wEls WEw 9 B Wl A BGOMS @ TS T - 2 B AR A
f foprrer g ERra fasar wrar o
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T UNRR Bihar Urban Infrastructure Development Corporation Ltd.
B | (A Gowt. of Bihar Undertaking)

RajaPur Pul, West Boring Canal Road, Patna-800 001

Contact: + 0612- 2558412, E- mail — mdbuidco@email.com, Website :hup://buidco.in

> -
FRLIAEIES e

Buitding Better Tomorraw CIN- U4 SZQOBR}ZOO’QSCGM 1600 N / ]
Letter No. ....... DRl A JDate ..... ). i< ;‘2{}:}
From, S
Animesh Kumar Parashar, 148
Managing Director
Buidco, Patna
To,
M/s Toshiba Water Solution Pvt. 1 td.
(Formerly known as M/s UEM India Pv_. Lid)
Sector- 62, Gurugram, Haryana — 122098 (India)
Email — Contact@toshiba-water.com
Sub : Show cause notice due to negligence in operation & maintenance of Saidpur STP
under Namami Gange
Ref: NMCG, New Delhi Letter No. - 283/Saidpur Network Dated- 29.01.2025
Sir,

With reference to above mentioned subject and referred letter, it is to state that ED (Project).
NMCG and Technical Director, NMCG had made a surprise visit to Saidpur STP site and found many
lapses in the operation and maintenance of Saidpu: STP. NMCG vide referred letter mentioned as
under;

The STP was found to be non-compliant to stipulated discharge standard and key technology
equipment like Decanters of SBR Tanks were found out of order, the decanters were seen tied with
chain, the chlorination system was non operational, resulting non-compliances of the plant. The
sludge dewatering machine was also found non-operational since the beginning, resulting in no sludge
has been withdrawn since the beginning.

It has been noted that, the private STP operator has been wilfully violating the environmental
laws by discharging untreated/partially treted sewage into the river Ganga due to damaged and
defective technology equipment.

It is evident from above that, you are not doing operation and maintenance of the plant
properly, which is your extream negligence and regrettable. Your this act is against agreement
condition schedule 3, O&M services.

In the above circumstances, why penalty should not be imposed for the amount equivalent to
O&M bill amount for the month Oct to Dec 2024 and also due to unsuccessful O&M of the Plant,
why your registration should not be blacklisted? Kindly submit your clarification within 3 days from
issuance of this letter, failing which your registration will be blacklisted.

Enclosure — As attached.

Yougs Sincerely,

e
%

M z;naging L\D\i rector
BUIDCO
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Far ¥,

forarfraTe,
qeT |

fowg — TR T wta frated deR STP @ Warew § arward 9y A
Wdew & fI5g BRAE & Hag 4 |

TqT- Director General, NMCG &1 T3@d— F No T-13/2023-14/283/Saidpur Network
faie— 29.01.2025

STda yNS s mH § wEN & 5 Rt 28122024 B NMCG
Team ERT G STP &1 aftaw Frderor far mar; Pt & 39 § ¥399® Mis Toshiba
Water Solutions Pvt. Ltd. and ENS Infracon (JV) ERT ¥R STP & HaIe9 U4 I@—@d # OR
CATIRATE! SR &1 & | S8 GRT WA &1 TFT G W Treatment T8 f5a1 o1 <aT o |
Iy=IRa Sewage HIUT& & IJg_Y & qray T ijﬁﬁ Treated Sewage FTel & HEYH F 777
T A wEfed € ¥e1 o1 | F TR 0 aRaern @ g 9gwm @ gesEd & wfe o
ERT Sl Wag®d Ud dediat ar o arel Agency UR Police Complain &% &7 fagy urer &

uEie 99 @ STPHR "State government of Bihar shall direct the district administration of Patna to
register Police complaint against erring Contractor and Technology provider under section 277, 290,
425, 426 and 511 of the LP.C. (relevant sections of B.N.S.) for polluting the river Ganga by
discharging untreated sewage into it:"

ﬁm%%mwﬁﬁqﬂﬁmm@‘mwﬁ?ﬁ%aﬁéﬁa
Td FEHAD] Fal YETAT W Untreated Sewage T 518} § gate o @ forq faf= arelf @
T8 Police Case T HRTAT W |
JFo—-TATGR |

frearemoT
80/~
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' P, ST |
aE L L. R BELS2[ 225
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